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THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
I.K. GUJRAL) : (a) The Government is committed to 
further enhance bilateral relations and cooperation 
with Sri Lanka. A meeting of the Indo-Sri Lanka Joint 
Commission chaired by External Affairs Minister and 
the Sri Lankan Foreign Minister is proposed to be 
held in Colombo later this year. Prior to the Joint 
Comrniss~on. it is proposed to convene meetings of 
the Sub-commissions on Science 8 Technology and 
Soc~a l .  Cultural and Educational Matters in Colombo. 
The Jomt Commlss~on would revlew the progress 
made in various spheres of bilateral cooperation and 
would also identify new areas of cooperation. 

(b) Yes Sir, the Srl Lankan Foreign Minister paid a 
two days goodwill vlsit to lndia on June 20 and 21. 1996. 

(c) In the discussions held with the Sri Lankan 
F o r e ~ g n  M ~ n ~ s t e r ,  bo th  Ind ia  and  S r i  Lanka  
emphaslsed the high priority given to maintenance 
of close and cord~a l  bilaleral relations. Both sides 
expressed satisfaction at the present state of bilateral 
cooperation and agreed that there were possib~lit ies 
for further enhancing ties. It was agreed that Sri 
Lanka would host the t h ~ r d  sesslon of the Indo-Sri 
Lanka Jolnt Commission later this year which would 
plan ~ m p r o v e m e n t  o f  r e l a t ~ o n s  in  a l l  f ~ e l d s .  
D~scuss lons were held on  improving t ~ e s  In the 
economlc f ~ e l d  The q u e s t ~ o n  of f ~ s h e r ~ e s  a n d  
problems faced by fishermen of the two countries 
was also d~scussed and the two sides agreed to 
ho ld  consu l ta t ions  to  reso l ve  t hese  p rob lems  
expedltlously ' 

Sea Eros ion 

4 3 3  SHRI MULLAPPALLY RAMACHANDRAN 
W ~ l l  the Mlnlster of WATER RESOURCES be pleased 
10 state 

t a j  whether the Government have made any 
assessment of or r ece~ved  any Reports from the 
Government of Kerala regardmg the extent of sea 
ercslon caused by the recent squalls along the west 
coast, 

fbj 11 so the deta~ls of Irnd~ngslreport, and 

i c )  the deta~ ls  of rellef granted by the Unron 
Government to the State of Kerala In t h ~ s  regard? 

THE MINISTER OF WATER RESOURCES fSHRI 
JANESHWAR MISHRA) far No. Sir 

f b ~  and (c)  Does not arlse 

Opening of Schools i n  Rural  A r e a l  

434  SHRI ANANC RATNA MAURYA W ~ l l  the 
Mmlster of HUMAN RESOURCE DEVELOPMENT be 
pleased to state 

(a) whether the Government have conducted any 
country-w~de survey l o  fmd out the number of rural 

and backward areas where there are no  primary 
schools and the distance the children of the area 
have to cover to attend school for education; 

(b) whether the Government propose to provide 
schools in those areas on priority basis; 

(c) if so, the details thereof; 

(d) whether the Government propose to prov~de 
financial assistance to  the families living below the 
poverty line for spread of education in such areas; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE DEPARTMENT 
OF EDUCATION IN  THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI  MUHl  RAM 
SAIKIA) . (a) Yes, Sir. All lndia Educat~onal  Surveys 
are conducted periodically by States under the aegls 
of National Counc~ l  for Educational Research and 
Training (NCERT)  t o  assess  the a v a ~ l a b i l ~ t y  of 
existing schooling facil i t ies at different stages of 
educat~on The 6th All l n d ~ a  Survey, whlch has been 
conducted recently, has ascertained the number of 
rural habi tat~ons without primary schools and the 
d~s lance-w~se availability of prlmary schools 

(b) and (c) According to ava~lable mformat~on 
94% of the country's rural population has access t~ 
a primary school w~th in  one km. of walkmg distance 
The respons~bil i ty for es tab l~sh~ng  prlmary schools 
In the unserved and under-served areas hes w ~ t h  
the  respective S:ate Governments  w h ~ c h  have 
evo l ved  therr o w n  no rms  for t he  pu rpose  In 
accordance w ~ t h  broad nat~ona l  g u ~ d e l ~ n e s  

( d )  There  is  no  s u c h  p r o p o s a l  under  
cons~deration o l  the Mln~stry.  

(e)  Does not arise 

Pension t o  Soldiers o f  S e r o n d  Wor ld  War 

4 3 5 .  SHRI  R 8. RAI  W ~ l l  t he  Mlncster of 
DEFENCE be pleased to stale 

l a )  whether penslon scheme has been introduced 
for t he  e x - s o l d ~ e r s  who were d e m o b ~ l u e d  atter 
second World War, and 

(b) If so, the amount glven l o  them per mensum 
and the procedures thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
DEFENCE (SHRI N V N SOMU) (a) N o  Sir 

(b) Quest~on does not arlse 

I r r igat ion Pro lec t  
, 

4 3 6 .  SHRI RAMCHANDRA VEERAPPA W ~ l l  the 
M ~ n ~ s t e r  of WATER RESOURCES b e  p leased to 
state 

(a) whether any proposal l o  modernlse cerlaln 
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irrigation projects in Karnataka has been received 
by the Uhion Government; 

(b) 11 so, the details thereof and the action laken 
thereon, 

(c) whether the Union Government have provided 
'any ass~stance tor the purpose, and 

(d) i l  so, the details thereol? 

THE MINISTER OF WATER RESOURCES (SHRI 
JANESHWAR M I S H R A )  . ( a )  N o  p r o p o s a l  fo r  
modern~sat~on of irrigation projects In Karnataka is 
pending at the Centre. 

(b )  lo  (d) Do not arlse 

Ex-Serv icemen 

437 SHRI SOUMYA RANJAN Will the M ~ n ~ s t e r  
o l  DEFENCE be  pleased to state 

(a )  the number of ex.servlcemen in the country 
at present, State.w~se. 

! h j  the tota l  amount p r o v ~ d e d  so la r  to ex. 
servicemen who have fe l l red prematurely w ~ t h o u l  
pension as theu bat ta l~ons have been disbanded. 
and 

(c )  the amount glven a s  scholarsh~p to the wards 
o l  the ex.servlcemen by the Ex,servicemen Boards 
during the last three years' 

THE MINISTER OF STATE IN THE MINISTRY OF 
DEFENCE l S H R l  N V N SOMU)  i a i  To col lect 
fellable data regarding the number of ex-servicemen 

In the country, a scheme ot registrallon and Issue of 
~ d e n t ~ t y  cards was mtroduced In 1982 Under the 
Scheme al l  ex-servicemen and the11 w ~ d o w s  are 

t ' + , ; ~ ~ r "  l o  reglster themselves w ~ t h  the Zlla Sam~k 
Boards The State.w~se d e t a ~ l s  o l  ex.servrcemen 
regrstered w ~ t h  varlous Z ~ l a  S a m ~ k  Boards in the 
country as on 31 3  1996 are given In the Statement 
enclosed 

rb) There has been no drshandmenr 01 any Army 
ballallon In Ihe recent past 

f c j  K e n d r ~ y a  S a ~ n ~ k  Board IS no1 glvlng any 
schc~larsh~p to the wards 01 ex.servlcemen However. 
as per pollcy o l  the C e n t ~ a l  Government, ch~ldren of 
the delence personnel k ~ l l e d  or permanently dlsabled 
In ac t~on ,  who are studyrng In the Government run 
e d u c a t ~ o n a l  Ins t l tu l l ons  are g ran ted  comple le  
exemption lrom t u ~ t ~ o n  lee and other lees levied by 
the instllutlon Ch~ldren studymg In boardlng schools 
and colleges are also p rov~ded  grants to meet hostel 

)I.harges in  l u l l  B e s ~ d e s ,  some 01 the  State 
uovernments are p rov id~ng  scholarsh~plst~pends to 
the wards of war w~dows~ex.servlcemen disabled In 
acllon, at d~ l le ren l  rates The details 01 the amount 
p.iltr by Ihe Slale Governments are not monllored at 
the Centre 
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STATEMENT 

RSB -. Total number o l  
ESM WID 

Andhra Pradesh 
Arunachal Pradesh 
Assam 
Bihar 
Goa 
Gularal 
Hlrnachal Pradesh 
Haryana 

Jamrnu 8 Kashm~r 
Kerala 
Karnataka 
Maharashtra 
Meghalaya 
M~zorarn 
M a n ~ p u l  
Madhya Pradesh 
Nagaland 
Olissa 
Punjab 
Flalas:t>an 
S k k ~ r ,  
Tam;; Nadu 

Tripura 
Unar Pradesh 

West 6engal 
ABN Islands 
Chandrgarh 

Deini 
Pond~cnerry 

-..- 
Total 129861 5 225684  

Note . ESM = En.setv~cemen 
W12 = W~dows 

A m i c t a n e r  By ODA 

438 SHRI R SAMBASIVA RAO W ~ l l  the  
Mlnrster of URBAN AFFAIRS AND EMPLOYMENT be  
pleased to state 

(a) whether the Government nave recerved any 
proposal from Andhra Pradesh lor sanctlor.mg tunas 
by the Overseas Development Author~ly tor Improving 
slums roads houses for poor and dramage laci!i:ies 
In the State 

(b) I! so, the deta~ls thereot, and 

( c )  the act lon p roposed  t o  b e  taken  by the 
Government In this regard? 


